
BY E-Mail/Speed Post/Soecial Messenoer

THE GAUHATI HIGH COURT AT GUWAIIATI

(xrcr counr or asslM, Nl6ALlNo, MrzoRAM AND ARUNACHAL PRADESH)

Sir,
Withreferencetotheabove,Iamdirectedtoinformyouthat,Shri

Shah Syed Ahadur Rahman, Civil Judge & Asstt Sessions Judge' Udalgurl has been

granted permission to avail Home Travel Concession (HTC) for the block period of

2O2O-2O21, for the journey to his home town Guwahati w'e'f' 04'11 2021 to

07 .ll.2)2l, by the shortest possible route, as per existing Rules'

Yours faithfullY,

From

To,

Sub:-

Ref:-

Memo No.

Copy to:-

1.

2.

3.

/4.

N . HC.vrr-03 1202ol IA

Shri Gautam Baruah

Registrar (Vigilance)
Gauhati High Court
Guwahati

The District & Sessions Judge

Udalguri

Dated Guwahati, the October' 2021'

Permission to avail Home Travel Concession (HTC)

Your letter No. Dl(U) 3695 dated 26'10'2021

/\4t
REGISTRAR ruIGTLANCE'I

HC.v[-03/2020/ UgoLs- 53aet lA. Dated solLolc-l

The Principal Accountant General, (A&E), Assam, Guwahati for

information.

Shri Shah Syed Ahadur Rahman, Civil Judge q4t:ft' Sessions ludge'

uiufg;ri with reference to his letter No' CJ(U) 757 dated 27'10'2021'

The Deputy Registrar (Finance), Gauhati High Court, Guwahati for

information and necessary action.

The Project Manager, Gauhati High Court, Guwahati .for 
information

*itf, ,.qu.tt to tike necessary iteps for upload this letter in official

website of this Hon'ble Court

| \."
lJf,\

I
t"

)>


